(Under Regulation 6 of the Insolvency and Bankru

THE ST ESTIELY
FORMA
PUBLIC ANNOUNCEMENT
ptcy Board of India (Insolvency Resolution |
Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
ASB ENERGY SYSTEMS AND CONSTRUCTION PRIVATE LIMITED

RELEVANT PARTICULARS
ﬁ:,’_ PARTICULARS DETAILS
1. Name of corporate debtor ASB Energy Systems and Construction
Private Limited
2. |Date of incorporation of corporate debtor 05.08.2019
3. |Authority under which corporate debtor is | Registrar Of Companies, Cuttack, Odisha
incorporated/registered Under Companies Act, 2013
U452090H2019PT0031451

4. |Corporate Identity No. of corporate debtor

At: Plot No.: 111, Sahid Nagar, Bhubaneswar,

Address of the registered office and principal
Khorda, Odisha-751007

office (if any) of corporate debtor

Insolvency commencement date in respect of [ 15.10.2025

corporate debtor

Estimated date of closure of insolvency resolution | 14.04.2026 (Being 180" day from the date of
commencement.

process
Name and registration number of the insolvency | Name: Mr. Chittaranjan Panda
professional acting as interim resolution |No.: IBBI/IPA-001 /1P-P01003 / 2017-2018/

11650

professional
Address and e-mail of the interim resolution |HIG-108, Kanan Vihar Phase-l, Patia,
Bhubaneswar, Khorda, Odisha, Pin: 751031

professional, as registered with the Board
having Mail id: crpanda2001 @gmail.com

10.

Address and e-mail to be used for{HIG-108, Kanan Vihar Phase-l, Patia,
Bhubaneswar, Khorda, Odisha, Pin: 751031

correspondence with the interim resolution
Email id : asbirp2025@gmail.com

.

professional
[ast date for submission of claims 29.10.2025 (Being 14" day from the date of
receipt of order)

12,

Classes of creditors, if any, under clause (b) of [NA
sub-section (6A) of section 21, ascertained by
the interim resolution professional

13.

Names of Insolvency Professionals identified to [ NA
act as Authorised Representative of creditors in
a class (Three names for each class)

14.

(a) Relevant Forms and Web link: www.ibbi.gov.infhome/download.

(b) Details of authorized representatives are

available at:

Notice is hereby given that the National Company Law Tribunal, Cuttack has ordered the
of a crporate insolvency resolution process 0
PRIVATE LIMITED on 15.10.2025.

The creditors of ASB E

called upon to submit their clai
at the address mentioned against entry No. 10.

The tinancial creditors shall submit their claims with
may submit the claims with proof in person, by post
A financial creditor belonging 10 a class, as listed ag

authorized repr
act as authorize

Submission of false or misleading proofs of ¢
Sd/- Chittaranjan Panda

commencement
fthe ASB ENERGY SYSTEMS AND CONSTRUCTION

NERGY SYSTEMS AND CONSTRUCTION PRIVATE LIMITED, are hereby
ms with proof on or before 29.10.2025 to the interim resolution professional

proof by electronic means only. All other creditors
or by electronic means.

ainst the entry No. 12, shall indicate its choice ot

esentative from among the three insolvency professionals listed against entry No.13 to

d representative of the class [speclly class] In Form CA.
laim shall altract penallies.

Energy Systems and Construction Private Limited
Regn. No. IBBIIPA-001/IP-P01003/2017-2018/11650
HIG-108, Kanan Vihar, Phase-l, Patia, Bhubaneswar, Khordha, Odisha, Pin: 751031
Emall: asblrp2025@gmail.com

Mobile: 6372422902

Interim Resolution Professional ASB

Date: 18.10.2025
Place : Bhubaneswar AFA valid upto: 31.12.2025
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PUBLIC ANNOUNCEMENT
W Bankrupley Board of India (Ingol _
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IWQ THE ATTENTION OF THE CREDITORS OF

; SYSTEMS AND CONSTRUCTION PRIVATE LIMITED

A

DETAILS

Name of corporale deblor

ASB Energy Systoms and Construction
Privatoe Limited

2. |Date of Incorporation of corporate debtor

05.08.2019

3. |Authority under which corporate debtor s
Incorporated/rogistered

JUnder Companies Act, 2013 ’

Registrar O Companies, Cultack, Odisha

4. |Corporate Identity No.-of corporate debtor

5. ?E:..:: ol the registered oflice and principal
ollice (il any) of corporate debtor

U452080H2019PT1C031451

Al Plot No.: 111, Sahid Nagar, Bhubaneswar,
x_‘_oac_ Odisha-751007

6. |Insolvency commencement dale in respect of
corporate debtor .

15.10.2025

7. |Estimated date of closure of insolvency resolution
process

14,04.2026 (Being 180 day from the date of
commencement,

8. |Name and registration number of the ingolvency
professional acting'as Interim resolution
profeasional ;

Name: Mr. Chittaranjan Panda
No.: IBBI/IPA-001/IP-P01003 / 2017-2018/
11650 )

9. |Address and e-mail of the inlerim resolution
prolessional, as registered with the Board

HIG-108, Kanan Vihar Phase-l, Palia,
Bhubaneswar, Khorda, Odisha, Pin: 751031
having Mail id: crpanda2001 @gmall.com

Address  and e-mail fo be used for
correspondence with the interim resolution
proféssional

10.

HIG-108, Kanan Vihar Phase-|, Palia,
Bhubaneswar, Khorda, Odisha, Pin: 751031
Emall id : asbirp2025@ gmail.com

20.10,2025 (Being 14™ day from the date of

(h) Detalls of authorized represenlatives are
available at:

ale for submission of claims
1. fLact e } receipt of order)

Classes of creditors, it any, under clause (b) of |NA oo
12. |sub-section (6A) of section 21, ascertained by

the Interim resolution prolessional )

I _QQ ”o z> '
“INames of Insolvency _:c_mmm_n:m_m Identif

" mnwﬁm ‘Authorised Rapresentalive of credilors in

a class (Three names for each class) . :
14.|(a) Aclevant Forms and Web link: www.Ibbi.gov.ifhome/download.

of n corporate nsolvency resolution process o

,.
PRIVATE LIMITED on 15.10.2025. .
The croditors ol ASH ENERQY SYSTEMS AND

called upon to submit their claims with proof on wﬂ bel
at the address mentioned against enlry No. 10.

The tnancial creditors
may submil tho ¢

| authorized re
act as author

Submission 0

; _ the
sresentative from amang ,
?ca raprosontative ol the class

[ false or misleading proofs of ¢

1 Professlo
Interim Resolution P Retin,

HIG-108, Kanan Vihar,

L

Date: 18.10.2025 //
Placo : Bhubaneswar

Notice Is hereby given that the National noacaﬁ_ﬂ_uwm Ul {GY SYSTEMS AND CONSTRUCTION

CTION PRIVATE LIMITED, are hereby
nww% nﬂwuuc\momm 1o the Interim resolution professional

ghall submit tholr claims with proof by ol

lalma with prool i porson, by :_ca n.-q c_ the anlry No. 1
. ] againg : ins
A financial creditor belonging to o clas, *._m—_ﬁ_ﬂ.. :.:m?a:ﬁ professlonals listed agains

[specily clnes
latm shall attract penalties.

=_n_ ASB Energy SY

Phase-l, Patla, Bhu

bunal, Cuftack has ordered the commencement

actronle means only. All other creditors

pleatronic MEans.
! 2, shall indicate its cholce ol
t entry No.13 10

Jin f-orm CA.

Sd/- Chittaranjan —.zmmm
Private Limite
gtems and Construction .
musﬁ>.c=§v.3$cu3a_q-k:m_: éun__
Khordha, Odisha, Pin: 75103
Emall: suu.incua@aan:.noa

No. |
baneswar,
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